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Boat Brld&'e over lamuna in Deihl 

J Shri Kaebhavaiya: 
834. l Shri Subodh Hansda: 

Will the Minister of Transport be 
pleased to state: 

(a) the total cost of construction of 
tile boat bridge over the Jamuna in 
Delhi for the first time; 

(b) the recurring. annual expendi-
ture incurred on demolition, recon-
struction and maintenance of this 
bridge; 

(c) whether this bridge affects ad-
versely the low income group people 
residing on the other side of the 
Jarnuna; and 

(d) how long it will take to con-
atruct a pucca permanent road bridge 
in its place? 

The Minister of Shipping in the-
Ministry of Transport (Shri Rai 
Bahadur): (a) to (d). A statement 
is laid on the Table of the House. 
[Placed in Library. See No. LT-2319/ 
64]. 

Co-operative Canteens 

335. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state: 

(a) whether it is a fact t'bat ~ 

of staff co-operative Canteens have 
been accomplished in all workshops 
in all railways and in the Southern 
railway in particular; 

(b) whether it is a fact that despite 
collection of shares from workmen 
for a Workers Co-operative Canteen 
In Golden Rock WorkShop since 1961, 
the co-operative canteen has not yet 
been opened: . 

(c) if so, the reasons thereof; and' 

(d) the steps being taken to make 
this workshop in line with other 
shops in regard to opening of co-
operative Staff Canteens? 

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaa 
lOlan): (a) All Workshops on Rail-
ways have been provided with can-
teens but according to the rules. 
framed by the State Governments 
under the Factori('S Act, it ~ not 
obligatory t'bat ~ ~ in factories. 
should be run by employees them-
selves on a co-operative basis by 
raising share capital. 

(b) Yes. 

(c) and (d). The suggestion of the· 
staff to .fix the value of share at 
Re. 1 instead of Rs. 5 was not consi-
dered workable and hen{!e it was 
decided that the departmental 
arrangements through a Committee of 
Management consisting of ten mem-
bers, five elected and five nominated 
by the Railway Administration, to 
run the canteen should continue until 
conditions be{!ome mOre favourable to· 
run the canteen on co-operative basis 




